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CP No. 32/ALD/2016

Sr1 Adesh Tandon, PCS for the petitioner. Sri Kuldeep Singh representing
the OL. Sri Krishna Agarwal, Standing Counsel for the Income Tax
Department. He proposes to file memo of appearance and seeks time to
get instruction from the Income Tax Department.
In view of this, the petitioner is instructed to provide spare copy
of the present petition alongwith Annexures to the learned Central Govt.
Standing Counsel of the Income Tax Department to offer its comment to
assist the court.
The matter to be listed on 13" February, 2018. S N
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Date: 23/01/2018 H.FP. Chaturvedr,.
Typed by Member(Judicial)
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